
THE GAUHATI HI HCOURT AT UWAH
(HIGH COURT OF ASSAM, I{AGALAND, MIZORAM AND ARUNACHAL PRADESH )

NO. HC.VTI-s t20201 766t A

From Shri Utpal Rajkhowa,
Registrar (Vigrlance),
Gauhatr High Court,
Guwahati.

To,
The Dlstrict and Sessions ludge (i/c),
Darrang, Managaldai.

Dated Guwahati the 26 September,2023.

Sub Application submitted by Shri Raj Sekhar Duara, JMFC, Darrang, Mangaldai for

permission to visit Krabi, Thailand on holidays in the month of November, 2023'

Your letrer No. Dl (D)/6617 dated 15.09.2023.Ref:-

Madam,

with reference to your letter on the subject cited above, I am dlrected to lnform

you that, Shri Raj sekhar Duara, JMFC, Darrang, Mangaldai, has been granted permission for

travel abroad (Krabi, Thailand) only during holidays.

Shrl Duara may be informed accordingly.

Thanking you.

Yours faithfully,

s,tl-

REGISTRAR VIGILANCE)

t.t

Memo No. HC.VII- 051202019767-976AlA dated L5 .O9.2o23
Copy to:-

1. Shri Raj Sekhar Duara, IMFC, Darrang, Mangaldai, for information, with referrence'

2.,The Proiect I\4anager, Gauhati High Court, Guwahati for information with request to
V tuk" necessary steps for scnding the letter via Email to the concerr;gd otficers'
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